
7, Bangnlote 
Bhopal 

St. Calcutta
10. Cochin
11. Chandigarh
12. Delhi 
15. Darjeeling
14. Goa
15. Gava-Bodhgaya
16. Hyderabad
17. Hardwar/Rishi Kesh 
l£, Jaipur 
W. Jammu
20, Khajuraho
21, Kanya Kumari
22. Lucknow
23. Madras 
24 Madurai
25. Mysore
26. Mahabalipuraro
27. Ooty/NilgirK 
2». Patna 
29, Pondichcnv 
M Puri
M. Rame^hwaram 
S'2. Srinagat 
31. Simla 
34. Tirurhirapally 
55. Trivandrum 
%. Udaipur
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Payment o{ Cash Assistant* lor Eligible 
Exporters

7484. SHRI PURUSHOT1AM KAKOD- 
KAR

SHRI ANAD1 CH4RAN DAS:

Will th t Minister of COMMERCE be 
pleased to state;

(,t) whether tht* Joint Chief Commissioner 
of Imports and Exports is not releasing 
<*Wi assistance for eligible exporters in core 
sc nor m time,

(IV) if so, tin outstanding dues to in- 
dustues on this account as on the 31st 
December, 1974;

(<) uhethei Government aie aware that 
industries in the coie and priority sectors 
.im  facing difficulties on this account; 'and

(di if <10, the steps being taken to ex­
pedite this pavment?

IH E DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI VISH­
WANATH PRATAP SINGH): (a) Cash
u>mpensatory support is allowed to the re* 
entered exporters b> the various licensing 
offices after necessary examination of the 
flaims submitted by the exporters. The 
ilainas which ave complete in all respects, 
aie paid in about a month. Where, how* 
ever, deficiencies are noticed longer time 
in the disposal of the claims becomes in­
evitable as the deficiencies have got to be 
rectified by correspondence with the con­
cerned exporters before admitting the claims.

In the cane of the registered exporters 
enrolled under the Simplified Payment 
Scheme the first instalment comprising 85% 
of the claim made by them and as ad­
mitted by the Licensing Office Is generally 
paid within 15 day# and the 2nd instalment 
of ballnce 15% is generally paid within 9 
months ot the payment of the lat instal­
ment, where the claims are found to III 
complete in all respects.

Written Answers 42VAtSAKHA 3, 1897 (SA/CA)



43 Wriut* Amwrs APRIL 25,1973 W tim  Awixrs 44

(h) There were 5828 daitas valuing Rs. 
916,5(5 lakhs from -registered exporters out­
standing vitli the various Licensing Offices 
on 8J« December 1974* These included 
1255 claims valuing Rs.. 471,71 lakhs re­
ceived during December. 1974. In the 
tase of the Simplified Payment Scheme 195 
claims of the 1st instalment reccned during 
December, 1974. were outstanding on 31st 
December, 1974.

As regards the 2nd instalment 362 claims 
were pending. Claims falling due for 
payment during Dot ember. 1974 numbered 
140.

(c) The claims of the registered exporters 
are being settled as promptly as possible. 
Complaints of exporters, if a m , made to 
the C.C.I. i- E. regarding dela\s in pay­
ments are examined in consultation with 
the Licensing O f f i c e s  concerned without 
delay.

(d) The procedure has been further si in 
plified on the basis of experience gained, 
in the new Red Book for the vear 197r> 76.

Air Strip at Bhuntar in Himachal Pradesh

7485. PROF. NARAIX CHAND PARA 
SHAR: Will the Minister or TOURISM 
ANI) CIVIL AVIATION be pleased to state

(a) whether it has been derided to ex 
pand the airstrip at Bhuntar in Himachal 
Pradesh so as to enable heavier aircraft to 
land there;

(b) d so, the likeh date In vhith  the 
proposed expansion and modernisation 
would be carried out-, and

(c) the likely cost of the project?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI RAJ BAH A 
DUR): (a) to (<): It is proposed to extend 
the length of the runway of the existing 
aerodrome at Bhuntar (Kulu) by 200 ft. 
to provide additional runwav length for 
pafety of aircraft operations of the Indian 
Airline* which at present operates a thrke 
a week Service to Kulu with H5-748 aircraft. 
A provision of It*. 50,000 has been made 
in the budget estimates of 1975-76 lor the 
execution erf the w rit.

Development of Tourist C en«« and Place* 
of Historical and CuHnral importance in 

Punjab

7486. SHRI RAGHUNANDAN LAL 
BHATIA: Will the Minister of TOUR- 
I.SM and CIVIL AVIATION be pleased
to state:

(a) the names of tourist centres and 
places of historical and cultural importance 
in Punjab pioposed to be developed b\ 
India Touiism Development Corporation 
.md Conttal Department of Tourism during 
the tmrent \ear; and

(b) the salient features ol their develop­
ment schemes?

THE MINIS I ER OF SI'ATE IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (SHRI SURENDRA PAL 
SINGH): (a) and (bj: The development
of touiist centies is not taken up in the 
(’emml Sector on State-wise or place-wise 
basis. Places aie selected fot deselopment 
on the basis of their existing ot potential 
attractions for totuists, eas\ accessibility, 
availability of the bask infrastructure such 
as water and ele<trir supph, etc. Secondly, 
due to ronstiaint on resources there has 
necessatilv to he a selective approach in 
the development of tourist centie.s. Tour­
ism schemes thus taken up in Punjab in 
ihr Genual Sector are the construction of 
a Youth Hostel at Amritsai and a Tourist 
Bungalow at Ludhiana both of which will 
be completed during the current financial 
veat

Loam offered by SBI and Nationalised 
Banks for Development of Small Scale 

Industries In Gujarat

7487. SHRI D. D. DESAI: Will the
Minister of FINANCE be pleased to state ■

(a) the amount offered by the State 
Bank of India and other nationalised bank'* 
as loan lor the development of small scale 
industries in Gujarat during the la*t two 
years; and

(b> the figures thereof, bank-wise and 
district-wise?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI): (*)i The position 
in regard to outstanding advances of 
public sector banks to smafl scale indwstries




